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Torlure or HartlaD Womeo or VillagE: 
Lakboopur 0' Azamgarb 

District (U. P.) 

1986. SHRI KAMALNAYAN 
BAJAJ: 

SHRI C. M. KEDARIA : 

Will the Minister of HOME AFFAIRS 
be pleased to state : 

(a) whelher il is a fact that Harfja n 
women, Shrimali Ram3watl of villalle 
Lakhnupur of AzamFarh ~  was al-
legedly hung nude up,ide <lown from a tree 
:Ind made 10 suffer in human tortures by the 
U, P. Police; 

(b) ",hat is the result of the inquiry COD-
ducted by tl,. U. p, Government against the 
Police authcritJes in this connection; 
and 

(c) the action taken by the UP. Govern-
ment in the matter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFA'RS (SHRI 
IilAM NIWAS MIRDHA): (a) to (c). 
According to the information received from 
the State G0vernmenr, the State C. l D. 
are ~ inquiries into tre allegation. The 
Station Officer, Kandhrapur has been placed 
under suspension. 

Swearing in Ceremony of Chief Justice 
of Calcutta Hlgn Court 

1987. SHRI SRADHAKAR 
SUPAKAR: 

SHRI SAMAR GUHA : 
SHRI RAM AVTAR 

SHARMA: 
SHRI S, KUNDU : 
SHRI B K, DASCHOW-

DHURY: 
SHRI SURA] SHAN; 
SHRI OM PRAKASH 

TYAGI; 
SHRI BRI] BHUSHAN LAL; 
SIIRI JAGANNA'1H RAO 

JOSHI; 
SHRI RAM GOPI\L 

SHALWALE; 
SHRI SHARPA NAND: 

Will the Minister of HOME AFFAIRS 
be pleased to state; 

(a) ~  the ~  Association of the 
Calcutta High Court has drawn Govern-
ment's attention to certaIn unpleasant inci-
~  which took place during the swearing 
JD ceremony of tbe new Chief Justice of the 
High Court of Calcutta ; and 

(bl If 10, tbe reaction of Government 
thereto? 
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THE MINISTER OF ST,\T[ IN THE 
MINISTRY OF HOME AFfAIRS, AND 
MINISTER OF STATE. DEPARTMENTS 
OF El Fel RONICS Aj\;D SCIENTIFIC 
AND INDUSTRIAL RESEARCH (SHRI 
K. C. PA"T): (a) TI,,· BM A"ociation of 
the Calcutta High Court has forwarded to 
Governmont a copy of its re,olution criti· 
cizing the 'pecch of the Governor at the 
swearing·in • er<monv of the Chief Ju.tice of 
the Calcutt" Hirh Court. 

(b) The H'ecch of the G""crnor repre· 
sented hi, p.·r.','nal views and does nOI call 
for any re2C'! i( n nr comment from tl:e 
Governmeu of Illdia. SImil2' views haye 
been expres'cd b) ~  a:,o 

Correspond,,"t' "i'h 1:. I' S. C. nco 
Appolntnlfllt IIr u Fonn" Lib· arian of 

Natlon:,1 I ~  C I, ulln as a 
Member or the 1-.I"<li"l1 Board 

1988. SHRI .. \BDUL (;11.,1"1 DAR: 
Will the M:ni".r of EJ)!), ATION AND 
YOUTH SERVICES be' [',,",,'od to state: 

(a, whether his Mini"!T" ~  tel the 
U. P S. C. in 19:7 H'rgc<ting ,I:"t 'he for-
mer Libradan "I' Ihc Nati,\C." , lIhary, 
Culcutta be a;"poinfed as 3. ~ q' (lr the 
Selection Board r..r the po,' ,,( L,brarian. 
National Libr.ry. Ca'culta ; and 

(b) if 50, whether thc ell!,,. COrre pon-
denec on Ihe ,ubject w"uld lai:! on 1110 Table 
of the House? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATIO:'-l AND 
YOUTH SERVICES (SHRI BHAKT DAR-
SHAN): (a) Yes, S'r. 

(b) It "'ould not be consistent with pub-
lic interest to lay the corresrondence on the 
Table of the Houso. 

Poll or Librarian, National Library, 
Calcutta 

1989. SHRI ABDUL GHANI DAR: 
Will the Minister of EDUCATION AND 
YOUTH SERVICES be ple",ed to state: 

(a) whether the services of the Librarian, 
National Lib,ary. Calcutta are being termi-
nated and thaI a ~  person is 
being appointed in bis place; and 

(b) if so, the reasonl therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION AND 
YOUTH SERVICES ISHRI BHAKT DAR· 
SHAN): (a) and Ih). Certain changes in the 
administrnlive set ltP of the N,tional 
Libra'y, Calcutta. are at p'esent under Ihe 
consideration of the GOVl:rnm(Dt. 

Release of Reports of Reviewing Committee 
on N .• :ional ~  ellicutta 

',990. SHRI ABDUL GH\NI DAR 
Wil! the Minister of EDUCATION AND 
YOUTH SERVICES te rleased to state: 

(al whether (crtain Members or P,IIFa· 
ment hav" a,ked for Ihe release of the 
report on the National Librarv. C aJe,,: 'a 
.unmilled by Dr Y S. Jha ChaillJ'an of 
the Revicwing Committee. the rcrort of the 
CLicf Labour ~  and JU,>lice 
Khosla Committee report; and 

(bl if '0, when these reports ale going 
to be Icie"d '! 

1 HE MINISTER 01' STATE IN THE 
MINISTRY 0[' EDUCArJON AND 
YOUTH SERVICES (SHIH BilAKT DAR· 
SHAN) : (a) Yes. Sir. 

(b) These repL'lts will bc rele ,srd 
shoniy. 

Mock Purliamcnt in School< 
1991. SHRI C M. KElJARIA : Will 

the Minister of PARLIAMENTARY 
AFFAIRS be pleased to slate: 

(a) whether any useful purpose is being 
served by the Nogrammr of holding sessions 
of mock Parliament in schools in the Union 
Territory of Ddhi ; 

(b) whether the remits of such mock 
Parliaments ale encouraging and what is 
the prog'amme of expansion of :he s"h.me ; 
and 

(c) whether the scheme Is likely to be 
exten ~  10 a few more Union Territories 
and other States with effect from the 
ensuring season of Mock Parliaments 1 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING Ar-,D 
TRANSPORT (SHRI RAGHURAMAIAHI : 
la) to (C). The main objects of starting 
the scheme of Mock P.lrliamenl Competition 
in cducadonal instilutions are : 

(i) to strell&then the roolS of demo-
cracy; 




